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(c) Special efforts for projecting investment
promotion strategies include the organisation
of promotional events (both abroad as well as
in India), utilising bilateral visits by
Government  delegation to  important
countries, to address and influence targeted
business audiences, and co-ordinating action
with India apex industry organisations in their
efforts to attract foreign investment. Among
th© publicity measures undertaken for
projecting India as an attractive investment
destination are the preparation of publicity
kits comprising of brochures, a floppy diskette
entitled 'Doing Business with India', and their
regular updating Indian Heads of Mission, in
particular, are playing a crucial role in
promoting  India's  economic interests.
Investment promotional efforts and strateges
are a continous process. Gov ernment
proposes to continue with such measures and
intends to lay increasing emphasis on a sector
specific approach in our investment promotion
efforts.

Increase in Passport Fee

266. SHRI J. P. JAVALI:
SHRI TARA CHARAN MAJ-
UMDAR:

Will the Minister of EXTERNAL AFF-
AIRS be pleased to state:

(a) whether it is a fact that recently the
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fee for fresh ordinary passport has been
hiked;

(b) if so, the details thereof;

(c) what are the compelling reasons for
the steep increase in the fee;

(d) whether it is also a fact that the
applicants are made to wait for months for
issue of passports, if so, reasons for the same;
and

(e) what is the number of applications
pending before Bangalore passport office and
since how long?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIR. L. BHATIA): (a) Yes, Sir.

(b) A statement is placed on the Table of
the House. (See below).

(c) The passport fees were revised to bring
them in line with the cost of production and
preparation of passports and the provision of
passport services.

(d) The time taken to issue passports
varies from passport office to passport
office depending on the workload and the
staff strength.

(e) The number of applications for
fresh passports pending in the Bangalore
Passport Office for over one month was
20,415 as on July, 2, 1993.

Statement

Sl Particulars of application )

No. India Abroad
1. 2 3 4
New Passports Rs. Rs.
1. Ordinary passport wih a maximam validity of ten years (no exira
fee will be charzed for renewals vplo ten years if initial vatidiiy
is less) . . . . . . . . . . 300 750
2. India-Bangladeeh Passport with a maximum injiial validity of three
years {no extra fee will bc charged for renewals upto three years
if the initial validity is less) . . . . . . 200 o0
3. India-Sri Lanka Passpert with a maximum jgitial validity of four
years {no exira fe:s will be charged for renewals upto four years
life if initial validity is less) . . . . . . 200 500
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Special Travel Documents—

4, Emergency Certificate .

5. Certificate of identity withamaximam ‘nitialvalidity of six years

6, Additional passport for any country under the proviso to rule 13
upto initial validity of one year (no extra fee wﬂl be charged for
renewals upto ten years)

Renewal of Travel Documents—

7. Renewal of ordinary passport with aninitial validity of five years
for a maximum validity of ten years (the renfewal fee will be charged

in one lump sum once only even though peried of validity may be less

than five years d%pertdmg upon discretion of Passpert Issuing
Authority or according to instructions from Government authorities

B, Renewal of India-Bangladesh Passport with a maximum validity of
three years after initial validity of three years {the renewal fee will
be charged in one lump sum once only, even though period of vali-
dity may be less than three years, depending upon discretion of

Passport "Issuing Authority or acoordmg to instructions from
Govarament authoritiee), .

9. Renewal of India-Sri Lanka passport with a maximum validity of
four years after inital validity of four years (the renewal fee will
be charged in one lump sum once only, even though period of vali-
dity may be Tess than four years depending upon discretion of Passport

Issuing Authovity or .wcordmg to structions from  Government
atrithprities . . .

i0. Renewal of Emergency Cert hca,te( lworenewals forthrce months' at
a time),

11, Renewal of Ceruﬁcale of ldenmy (pcr yean or part '[hel‘t.'of upto
WO vears)

i I{a) Renewal of additionat passport afier five years (' the renewal fee wr]]
be charged in one lump sum only)

Miscelluneons Servicrse

12.  Additional endorsement or other miscellaneous service on ordinary

passport (not being a misceltancous service referred to in emry
fourteen of this Schedule) .

3. Adding supplementary pages when ali the pages in an e!nstmg
ordinary passport are used up.

14,
15,

Any miscetlaneous service requiring issue of a fresh passport booklet

Additional cndoncmenl or masc\.limwous service on an  Emel gency
Certificate, .

16. Additional endorsement or m;scellaneoue service on a Cemﬁcale
of Identity.

17. Miscellaneou s service on an India-Bangladesh Passport.

18. [ssue of additional pages when all the pages in an ex:stmg Isdia-Rang-

{adesh passport are used up.

19. Miscellaneous service on an India-Sri Lanka Passport.
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. L o Rs. Rs.
205 . Tssue of additional pages when all pages in an existing India-Sri
.1 nka Passport are used up. . . . . . . . 100 250
Duplicate Passports and other documenis in liew of lost or damaged documents—
21. Issue of duplicate passport in liew of the ordinary passport on the
ground that it has been lost stolen, damaged, destroyed or for any
other such reasons. . . . . . . 2500 6250
22, Renewal of duplicate passport for normal validity. . . . 200 500
3. [ssue of duplicate Emergency Certificate in lieu of the Emergency
2 Cebrtiﬁcate onthe ground ihat it has been lost, damaged or destroyed
or for any other such r:asons. . . . . 500
. Issue of duplicate Certificate of Identily in lieu of the Ceriificate of
24 Idses;tigr orlx) the"ground that it has been lost, stolen. damaged or
deztroyed, or for any other such reason. . . . . 300 750
. Tssue of duplicate passport in lieu of the India-Bangladesh Passport
B onthe grougcl that it has been lost, siolen, damaged or destroyed or 500 1250
t such Teason. . . . . . .
for any other su {in Bangladesh)
26+ Renewal of dupticafe India-Bangladeeh Passport for normal validiy. 20 sco
£ duplicate passport in lieu of the India-Sri Lanka Passport )
27 Ls;ufhg grognd 11-,3}: it has been lost, stolens, damaged or destroyed. 500 1250
{in Sri Lanka)
28, Renewal of duplicate India-Sri Lanka Passport for normal vatidity. 200 500

wrEa site @A W o¥ AR AT
R

267. =t sl AWl w0 fadw
g a8 FAT W W FO0 0F

(%) FOWRE AR S W F
g g Ewiw R fmem &g
sfag & ; AR

(m) =fx &, @ SAET AN
Ty 2, IU% Ta QW ¥ Ow
FEETET F TE g wAAT FA FHF
foe 2 7

g @ WaTwg § TOT Ay (o
grgoumo wifeai) « (F) AT, &

(@) s famea g
;T AW A9 &, Ia%

JTAT Z H AR H AT ATHATEA,
WG AT FuERe F §9 99
afedi & wa w1 FEAET, FIFRAT 9T
G HATAENT  ALUTTAET FT FTAT
I sEA@EET, TRAU-ENE = B
FUORW ¥ gAgT Wiz

Fwemew & qm fawargs aqt
a%g Sl §5€i I A0 THA g4
I AgaT A & WA TIEI gIN9E
1 W OETATIW ¥ AR F ATH
ad Srd W@ gy § @ifs wfew
04 FEAIEIT GITGH HAGHH WA
FF OWT  FFOAFAF  GEIEE 9T
foar o1 F | W INARE TN T
*F Ty T oAFen A1 gEArn ¥ fqu
TOHT FRAS Wi AW & WTEAT
¥ faar-fans s @ #w sfEg
q97 AT FAX AT 9T FA

FT TwT TS B |



